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+{Mirza GHALIB’S RESIDENCE IN DELHI

*86. Surr NAWAB SINGH CHAU-
HAN: Will the Minister for Ebpuca-
TION be pleased to refer to the answer
given to my Starred Question No. 254
on the 12th December 1955 and state:

(a) whether the Circle Superinten-
dent has since inspected the house of
the late poet Mirza Ghalib in Gali
Basim Jan, Delhi and has submitted
his report; and

{(b) if so, the decision taken by
Government on that report?]
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t[Tue DEPUTY MINISTER FOR
EDUCATION (Dr. K. L. SHRIMALI):
(a) Yes, Sir.

(b) The question whether the house
should be declared as a monument of
national importance or not is still
under consideration.)

tEnglish translation.
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Dr. D. H. VARIAVA: What is the
condition of this house at present and
who is using this house?

Dr. K, L. SHRIMALI: The condi-
tion of the house is very bad. The hon.
Member wanted to know who is
occupying the house. The southern
wing of the house is now occupied by
a fuel and charcoal depot, a small
Unani dispensary, shop of Bharbhooja,
and there is a workshop in the north-
ern wing.

Dr. D. H. VARIAVA: Who is the
owner of the house at present?

Dr. K. L. SHRIMALI: That infor-
mation could not be given at present.

[ 1 MAY 1956 ]

to Questions 8og

Dr. RAGHUBIR SINH: Is it not
likely that the Government will take
over this house only when it has
collapsed?

(No answer)

Dr. R. P. DUBE: 1Is it not a fact
that this house is occupied by se
many people now and that you cannot
displace them unless you make some

other arrangement for them before you
take over this house?

Dr. K. L. SHRIMALI: As I said,
the whole matter is under considera-
tion.
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STATUE OF LORD BUDDHA DISCOVERED
NEAR OSLO ot

*87. Dr. RAGHUBIR SINH: Will
the Minister for EbpucarioNn be
pleased to refer to the answer given
to Starred Question No. 354 in the
House on the 14th March 1956 and
state:

(a) whether any further details
about the statue of Lord Buddha dis-
covered in the Viking plane that lay
buried near Oslo (Norway) have
since been ascertained;

(b) if so, what are those details;
and



